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(d) the views of Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SHASHI THAROOR): (a) to (d) A module on Physical and
Health Education is taught in Secondary and Senior Secondary schools affiliated
with the Central Board of Secondary Education (CBSE). Self-defence training is
imparted in Physical and Health Education under co-scholastic programmes such as
the National Cadet Corps (NCC), the National Service Scheme (NSS), Bharat Scouts
& Guides and Gymnastics. These programmes are available for both boys and girls
to build self-confidence and promote good health among students.

Vocationalisation of Higher Education Scheme

86. SHRI PARIMAL NATHWANI: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the number of schools which have been covered under the
Vocationalisation of Higher Education Scheme so far in the country and how many
of these are in Jharkhand;

(b) the number of schools covered under the said scheme during last three
financial years in the country as a whole and the State of Jharkhand in particular;
and

(c) the target for covering of new schools under the scheme in Jharkhand
in the current Five Year Plan?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SHASHI THAROOR): (a) and (b) The Centrally Sponsored
Scheme of "Vocationalisation of Higher/Secondary Education" was revised in
September, 2011 and 733 schools across 8 States have so far been approved for
coverage. No proposal has been received from the State of Jharkhand for
consideration under the scheme. 193 schools and 540 schools have been approved
in 2011-12 and 2012-2013 respectively.

(c) No State-wise target has been fixed for covering new schools under the
scheme in the current Five Year Plan.

Shortage of toilets in schools

87. SHRI P. RAJEEVE: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:
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(a) whether schools in the country are facing shortage of toilets;

(b) if so, the details thereof, State-wise; and

(c) the steps taken by Government to address this issue?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SHASHI THAROOR): (a) and (b) A State-wise Statement
indicating the percentage of Government schools having toilet facilities as per the
District Information System for Education (DISE) 2011-12 and the Secondary
Education Management Information System (SEMIS) 2010-11 is given in Statement
(See below).

(c) All new schools constructed under the Sarva Shiksha Abhiyan (SSA)
have provision for toilets. The SSA also provides for toilets in existing schools in
urban areas. In the case of existing schools in rural areas, toilets are provided in
convergence with schemes that are implemented by the Ministry of Drinking Water
and Sanitation. Under the SSA, 8.53 lakh toilets facilities have been sanctioned
across the States/Union Territories and 29,037 toilets blocks have been sanctioned
under the Rashtriya Madhyamik Shiksha Abhiyan, in existing and upgraded
secondary schools.

Statement

Percentage of elementary schools (as per DISE 2011-2012 and Secondary/Sr.
Secondary School (as per SEMIS, 2010-2011) having toilet facilities

State/UT Percentage of elementary Percentage of Secondary/
(schools with toilet Sr. Secondary schools

facilities in Government with toilet facilities
schools as per DISE (as per SEMIS 2010-11)

2011-12)

1 2 3

Andaman and Nicobar Islands 86.4 80.25

Andhra Pradesh 76.9 56.01

Arunachal Pradesh 51.0 48.24

Assam 85.0 43.71
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1 2 3

Bihar 73.6 61.56

Chandigarh 100.0 97.50

Chhattisgarh 68.4 40.98

Dadra and Nagar Haveli 74.9 87.50

Daman and Diu 98.9 78.95

Delhi 100.0 96.80

Goa 92.1 80.72

Gujarat 99.9 69.25

Haryana 97.3 85.89

Himachal Pradesh 97.3 61.29

Jammu and Kashmir 45.2 36.43

Jharkhand 79.2 48.96

Karnataka 99.5 68.58

Kerala 95.2 85.88

Lakshadweep 89.1 100.00

Madhya Pradesh 96.6 37.77

Maharashtra 95.2 73.52

Manipur 100.0 54.81

Meghalaya 61.9 39.29

Mizoram 87.5 21.92

Nagaland 90.5 39.29

Odisha 81.8 47.49

Puducherry 99.8 97.62

Punjab 99.7 78.15
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1 2 3

Rajasthan 96.6 65.87

Sikkim 98.7 74.17

Tamil Nadu 92.9 41.51

Tripura 81.9 61.76

Uttar Pradesh 92.1 72.32

Uttarakhand 96.8 27.18

West Bengal 90.7 92.21

TOTAL 87.9 57.83

Implementation of Continuous and Comprehensive Evaluation

88. SHRI N.K. SINGH: Will the Minister  of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government has implemented the Continuous and
Comprehensive Evaluation (CCE);

(b) if so, the details thereof, State-wise;

(c) whether the objectives of the CCE have been achieved in the States in
which it has been introduced;

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SHASHI THAROOR): (a) and (b) The Central Board of
Secondary Education (CBSE) had introduced the system of Continuous and
Comprehensive Evaluation (CCE) in the year 2000 in CBSE affiliated schools located
in different States and Union Territories.

(c) and (d) The CBSE has conducted surveys in 2010 and 2011. The majority
of stakeholders have expressed satisfaction on the state of implementation of the
CCE in CBSE affiliated schools.

(e) Does not arise.
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